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Gratuity to Ex-employees of Cub 
Contractors of Northern and Western 

Railways

16SS. ghyimmti Sncbeta  Kripalani:
WiU the Minister of  Railways  be 
pleased to state:

(a) whether it is a fact that Gov
ernment have sanctioned payment of 
gratuity to all ex-employees of Cash 
Contractors taken by the Northern and 
Western Railways;

(b) whether all the concerned, em
ployees have been paid the gratuit> 
admissible to them; and

(c) if not, how long will it take to 
disburse their dues?

The Deputy Minister of  Railways 
(Shri Shahnawas Khan):  (a)  In
deciding eligibility for special contri- 
bution/gratuity, the service rendered 
under the contractor by the staff  of 
the Cash and Pay Departments of the 
ex-NW. and ex-BB. & C.I. Railways 
is reckoned, but for calculating the 
amount  of  special  contribution/ 
gratuity, only the  service rendered 
after they were taken over by  the . 
Railway u counted.

(b) No.

(c) Steps are being taken to finalise 
their cases and pay their dues as earlv 

as possible.
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Over-bridge at Katihar Canal 
Crossing

•
r Shri P. G. Sea: 
j Shri S. C. Samanta:

1135 J. Shri lhalan Sinha:
I Shri Bibhoti Mlshra:
Shri BIwHanath Biswas:

Will the IQnister of  Railways be 

pleased to state:
• ,___

(a)  whether his attention has been 
drawn to the dire neôprity of  con
structing an over-bridge at  Kitihlf
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M il nraasiqg  -on  JPiir—a Katihar

4b) ilM, tew far tt has snten&tiaed; 
«*!

(e)  when the actual work is  ex
pected to commence?

The Deputy Minister «f  Railways 
(Shri 8. V. Ramaswamy): (a) to (c) 
Presumably the hon’ble Member* are 
referring to the 'proposal lor  con
struction of an over-bridge at Katihar 
level  crossing on  Pumea-Katihar
Road.  A road  over-bndge m  re- 
plimreiml <cf the existing level cross
ing had been foreseen but in view of 
the anticipated diversion of most of 
the vehicular traffic along the  re
aligned State highway,  the question 
cff -providing ~a toot-over-bridge instead 
«f a 'Saad-ever4>ridge is under -con
sideration in consultation with  the 
State Government

%!■>»! 4ar Sailway Eatpleyees

UK. SSul T. B. Vlttal Bao:  Will
the 'Minister bf Ballways be pleased 
4o Mate:

(a)  whether it is a fact that  on 
the eve ef Mgrouping of the  Rail
ways, some of the staff who  were 
tratafferrsfl to Northern Railway, ex
ercised their option that they  were 
jUfXd to be transferred without 
the provision erf quarters for  some 
tine to mam;

W If so, their number; and

(c)  how inki>y of them have been 
provided wKh quarters?

lbe Dupatj MnMar of  BaUways 
(ttri Mkw mlhui): (a) Yes.

tifer) SEhe number of (employees who 
came on transfer and registered lor 
quarters la 401. •

it) til toy 'bmm provided with

iMaat'flfeaM M

f Shri Wufon
1837. J .Shri Kodiyan:

L Shri 8. M. BawifM:

Will the Minister of Ballwaya  be 
pleased to «tate:

la) whether it a 1 fact that  the 
railway traffic at Ghaziabad was dis
located on the Slat Januaiy and the 
1st February, 1959; and

(b)  whether any action has  been 
taken against any of the railway staff 
at Ghaziabad in this connection.

The Bqputy Minister mt  Railways 
(Shri Shahnawaz Khan): (a) Yes.

(b) No.

Soft Wood for Mctok laMqr

1638 Shri V. P. Nayar:  Will  the 
Minister of Food and Agriculture be
pleased to state*

(a) whether the Forest Research In
stitute, Dehra Dun, which conducted 
extensive research m regard to  the 
suitability of different varieties of soft 
wood for match industry recommen
ded the use of about 100 different 
species of soft wood for the purpose; 
and

(b) «f so, the steps taken by Gov
ernment to diversify the use of var
ieties of soft wood by the match in
dustry for hox veneers and flints?

The Minister of Food and Agricul
ture (Shri A. P. Jain): (a) Yea, Sir. 
Information has been collected on the 
suitability or otherwise of AS spaefca 
of Soft Wood.

(b)  The  information  4a  being 
published as a bulletin for the bene
fit off the industry.  ‘’The Institute 
deals with all enquiries -on the •ab
ject from the industry and given tech
nical ■’advice whenever




